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Eequest from Kerala Members detain-
ed under DIR. for release on
Parole to attend the Budget Session
of Lok Sabha

*1231. Shri Vasudevan Nair:
Shri Warior:

Will the Minister of Home Affairs
be pleased to state:

(a) whether any of the Lok Sabha
Members from Kerala detained under
D.IR, has applied for parole to attend
the current session of Parliament; and

(b) if so, the decision taken by
Government in this regard?

The Minister of State in the Min-
istry of Home Affairs and Minister
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of Defence Supplies in the Ministry
of Defence (Shri Hathi): (a) Yes Sir,
a request to this effect was received
from Shri A. K. Gopalan.

(b) His request has not been acced-
ed to.

Special Audit Report on Orissa
Transactions

*1282. Shyi Hari Vishnu Kamath:
Will the Minister of Home Affairs
be pleased to refer to the reply given
to Starred Question No. 175 on the
23rd February, 1966 end state:

(a) whether the Public Accounts
Committee, Orissa State Legislature
has since considered the Special
Audit Report;

(b) what further action has been
initiated by Government in pursu-
ance of the assurance given to the
House by the late Prime Minister on
the 16th March, 1865; and

(c) if not, the reasons therefor?

The Minister of State in the Min-
istry of Home Affairs and Minister
of Defence Supplies in the Ministry
of Defence (Shri Hathi): (a) No, Sir.

(b) and (c). Further action can be
initiated after the report is consider-
ed by the P.A.C, Orissa.

Letters from Mizo Rebel Leaders to
President of Indonesia
*1233. Shri Hem Barua:
Shri P. C. Borooah:
Shri Jashvant Mehta:
8hri Balkrishna Singh:
Shri Rajdeo Singh:

Will the Minister of Home Affairs
be pleased to refer to the statement
made by him in response to the Call

_ Attention Notice on the 25th March,

1966 and state:

(a) the contents of the letter from
Mizo rebel leaders to the President
of Indonesia discovered by our Secu-
rity Forces from a hide-out;

(b) whether this letter contained a
request from the Mizo rebel leadars
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for armed intervention by Indonesia;
and

(c) if so, whether Government have
been able to establish any involve-
ment by foreign powers in the Mizo
rebellion?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) A copy of the
letter purporting to have been addres-
sed by Laldenga to President Sukarno
is laid on the Table of the House.
[Placed in Library. See No. LT-6089/
66].

(b) No, Sir.

(c) The Mizo Natiopal Front had
brought arms from East Pakistan
some months ago and they have con-
tinued to use Pakistan territory for
training and as base for their acti-
vities in Mizo Hills. They have also
held in their custody in East Pakistan
Government servants taken away
from Mizo Hills.

Strike Threat by Plantation Workers
in Kerala

*1234. Shri Warior:
Shri Vasudevan Nair:

Will the Minister of Labour, Em-
ployment and Rehabilitation be .pleas-
ed to state:

(a) whether Government's atten-
tion has been drawn to the press re-
ports that about 200,000 Plantation
Workers in Kerala have decided to go
on an indefinite strike from the 24th
April, 1966 as a result of not settling
issues like bonus and wage increases;
and

(b) if so, whether
have taken any steps to
igsues involved?

Government
settle the

The Minister of Labour, Employ-
ment and Rehabilitation (Shri
Jagjivan Ram): (a) About 1,01,400
workers in Kerala are reported to
Rave given notice of general strike
from 25th April, 1966.
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(b) The Bonus Plantation Com-
mittee of the Government of Kerala
is considering the bonus issue. The
question of wages and dearness
allowance is under the consideration
of the Plantation Wage Boards.

Exodus from Mizo Hills

*1235. Shrimati Renuka Barkataki:
Will the Minister of Home Affairs be
pleasea to state:

(a) whether it is a fact that a num-
ber of Gorkha families residing in
Mizo Hills have had to leave the Mizo
Hills and seek refuge in Cachar; and

(b) if so, the steps taken to prevent
further exodus from the Mizo Hills?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) Yes, Sir.

(b) Special security arrangements
have been tightened and efforts have
been madc to comb out Mizo Nation-
al Front supporters who are threaten-
ing and intimidating loyal elements.
It is hoped that with the establish-
ment of normal conditions the exodus
will stop and even those who have
gone out will gradually return.
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